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Accommodation Problem of P. & T.
Staff in Garo Hilly

711. SHRI P. A. SANGMA: Will the
Minister of COMMUNICATIONS be
pleased to state:

»

(a) whether the employees of
P. and T. Department posted at Tura
and elsewhere in the District of Garo
Hills, Meghalaya, are facing acute
accommodation problems due to want
of Departmental quarters and rented
houses, and if so, whether Government
will consider constryction of  stafl
_quarters at Tura; and

(b) whether it is a fact that while
other central employees posted in
Garo Hills District are entitled to
house rent allowance and hill allow-
ance, the P & T employees are not
entitled to any of these allowances,
it so, whether Government will con-
sider grant of Lionse rent allowance
and hilj allowance to P & T employees
in Garo Hills?

THE MINISTER OF STATE IN
THE MINISTRY OF COMMUNICA-
TIONS (SHRI NARHARI PRASAD
SUKHDEV SAI): (a) There is rene-
rally considerable difficulty in obtain-
ing rented housing accommodation in
hilly areas. At Tura, 12 departmental
quarters are available, for a staff of
93, giving a percentage of 128 per cent
against the -all-India average of 6.47
per cent.

(b) No, Bir. No Central Govern-
metn employee posted in the District
of Garo Hills, is entitled to house rent
and hill compensatory allowances as
these stationg do not fulfil the condi-
tions prescribed in this regard.
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Take over of Hindalco in Mirmapur
Distriet :

712, SHRI C. K. CHANDRAPPAN:
SHRI MUKHTIAR SINGH
MAILK:

SHRI SURENDRA BIKRAM:
SHRI UGRASEN:
SHRI D. D. DESAI;

SHRI G. M. BANATWALA:

SHR1 CHITTA BASU:

SHRIMATI PARVATHI
KRISHNAN:

SHRI ARJUN SINGH
BHADORIA:

Will the Minister of STEEL AND
MINES be pleased to state:

(a) is it a fact that the Union Min-
ister for Petroleum and Chemicals and
Fertilizers said at Allahabad on 4-8-78
that Government should take over
(HINDALCO) in Mirzapur District in
view of the continued mismansgement
ahxlid the factory over the past years;

(b) it so, what is Government's
decision on it and details thereof?

THE MINISTER OF STATE IN
THE MINISTRY OF STEEL AND
MINES (SHRI KARIA MUNDA): (a)
No, Sir.

(b) Does not arise.
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